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and consequently possibly cost is reduced. So 
far as the second point is concerned, we have 
received letters  now after the declaration of the 
new policy from small-and medium 
newspapers welcoming this policy. And I don't 
think that the problem which the hon. Member 
mentioned will now arise. 

SHRIM. S. GURUPADASWAMY: Mr. 
Chairman, Sir, I draw j'our attention and the 
attention of the House to a previous practice. 
Sir in the past all the debates in. Parliament 
used to be covered in the press adequately, 
major important debates were published. 
Today they have been blacked out. One of the 
reasons.... 

MR. CHAIRMAN; That does not arise. 

SHRI M. S. GURUPADASWAMY: One 
of   the reasons is....., 

SHRI ATAL BIHARI VAJPAYEE: 
Shoretage of newsprint. 

SHRI M. S. GURUPADASWAMY: One of 
the reasons is that there has been too much 
restriction on the pages to be published by 
newspapers, particularly major newspapers. 
Sir, the Government of India h'as been issuing 
newsprint adequate for 16 pages per day. This 
too; s inadequate. In the past major national 
newspapers used to print 24 pages every day. 
Therefore, May I ask the Minister whether he 
is going to revise his policy so that the 
freedom of the press is fully given scope for 
operation in this country and there should not 
be  any restrictions 0n  this  account. 

SHRI AJIT PANJA; Sir, there is full 
freedom of the press. It has been there before 
and it is still going on now. If I quote some 
figures, that will make it clear. From 1982-83 
to 1985-86, the increase in the number of 
small newspapers was 660. 

MR. CHAIRMAN: You are missing the 
point. He wants more allocation of newsprint 
to the newspapers. 

SHRI AJIT PANJA; Sir. T am saying that 
the growth shows, that enough allocations of 
newsprint have been given. The growl h.... 

SHRI M. S. GURUPADASWAMY: Pages. 
SHRI AJIT PANJA; If the growth is there, 

then the demand for pages is made by 
newspapers. The big newspapers in. number 
have increased. It is coming out in colour 
printing. Sir, it has not been told that because 
of shortage of newsprint they are not 
publishing Parliamentary debates. Up till now 
it has not been brought to my notice. 

MR. CHAIRMAN: Maybe for other 
reason's. Mr. Kapil Verma. 

SHRI KAPIL VERMA; Sir, as everyone 
knows press is the bedrock of democracy and 
all possible facilities should be given f°r its 
development and growth. The newspapers are 
complaining of lack of newsprint, particularly 
Imported newsprint. We know that TV picture 
tubes are freely brought into the country 
without any restrictions. 
So, there is need for import of newsprint and 
the foreign exchange should he increased. Will 
the Government consider this point of 
increasing fOTeign exchange for the import of 
newsprint? Secondly, there was a talk of a cost 
study of the indigenou, newsprint because the 
cost is very high. Has it been 

i     conducted? If so what was the result? 

SHRI AJIT PANJA: Sir, so far as the import 
is concerned a Committee went through all the 
details. And they found that the rats which has 
been fixed in the New Policy would be the 
correct procedure 1 to follow. Therefore, I don't 
think any more import is necessary at the 
present juncture. 

 MR. CHAIRMAN: Question No. 443. 
Complaints of obnoxious    calls at   Delhi 

*443. SHRI RAMSINGHBHAI   PATA. 
LIABHAI   RATHVAKOLl: Will      the 
Minister  of  COMMUNICATIONS be 
pleased to stale: 

(a) whether Government have received 
complaints regarding obnoxious calls being 
received  by  V. I. Ps. 'at Delhi; 

(b) what is the number of such complaints 
received between 1st January, 198? 
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and 20th October, 1986 in various telephone 
Exchanges in Delhi; and 

(<: ) what action has been taken to check 
sue?: obnoxious calls? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SANTOSH MOHAN DEV): (a) Yes  Sir. 
Such complaints have been received from time 
to time. 

i b) Separate statistics in respect of ob-
noxious call complaints are not  being main-
tained at  present. 

'C) On receipt of complaints, the line is 
connected to a suitable obnoxious call ob-
servation equipment and calling number 
traced. 

Appropriate action is taken against the 
calling number under the Indian Telegraph 
Rules. 

SHRI   RAMSINGHBHAI      PATALIA- 
YABHAI RATHVAKOLT: No, supplemen. 
stary; Sir.  ~ 

SHRI SANTOSH MOHAN DEV; Sir, from 
our department we cannot ensure that 
obnoxious calls should be for a longer period 
or a smaller period. It is for absolutely 0n the 
caller but it is a fact that unless it is for a 
longer period it becomes difficult to trace jt 
out immediately. But in electronic exchanges 
we have introduced a device, whereby we can 
get the time of the call: the phone number and 
the duration and we are trying to take acion as 
per our Act and it is quite effective. I do not 
want to spell out the system because we do not 
want to disclose. 

SHRI JAGESH DESAT: Mr. Chairman, Sir; 
I would like to know from the hon. Minister 
who falls   jn   the category of   V. I. P. and 
who falls in the category of V. V. I. P. 

MR. CHAIRMAN; Next question. 

Erection of a TV tower on Ankai mountain 
in Maharashtra 

-444. SHRI SHANKARRAO NARA-
YANRAO DESHMUKH: Will the Minister of 
INFORMATION AND BROADCASTING be 
pleased to state; 

(a) whether Government propose to erect 
a TV tower on Ankai mountain near man- 
mad Railway station in Maharashtra; a/id 

 (b) whether a survey of the site was made 
last vear and if so what is the result (here 
of? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI AJTT PANIA): (a)  
No, Sir. 

(b) Does not arise.  

 

SHRIMATI VEENA VERMA: I do not 
know how to engage such calls for ten 
minutes. 

MR. CHAIRMAN; They want you to stand up 
to ten minutes of obnoxious calls. • 


